
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2664 183 2847 108 16 124 264 14 278 2508 185 2693

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

23 1 24 120 11 131 16 0 16 79 15 94

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3459 2824 6283 146 117 263 133 165 298 3472 2776 6248

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

12 8 20 774 277 1051 0 5 5 137 247 384

SUPERINTENDENT: STATEMENT

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

APRIL, 2019

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


